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Peti0on mentioned.

We ha!€ heard teamed counset for the parties,

Durtng the course of arguments tearned counset for the p€titioner stated that
they wll not o€ate any obstructions in conducting the day-Hay busin€ss of the
comFlany. Lik€lvise counsel for th€ Respondent stated o.l instructions that sbtus
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ouo ln resDed of th€ Board of Dlrectors as on today, fixed assels and sharcholding

shall be malntained. The Respondent No.l_companv shall rcmaln €ntitled to utllize

the assets for day-to-day business of the company lf any further encumbrance ls to

be created on any lmmovable propertv the same shall be done wlth th€ p'lor

permlssion of tiis Tribunal except the one already c€ated or to be renewed The

Ivonthly statement of accounts shall be fil€d beforc $e T bunal in the frrst week of

the every monti. It is made clear that in case the Respondent No 1'company wisnes

to increas€ ti€ share caPital or to rais€ anv loan the same shall b€ done witi the

pnor approval of the TriDunal,

Thes€ sbtements are acceptable to each other and shall remain blnding

The rcsoondents maY file their teply wrthin six weeks with a copy in a(tuance

to the counsel tor the petitioner. ReJoinder if arry be filed within foljr weeks

thereafrer with a copv in advance to tie co|lns€l for the respondents

Passing of this order shall not be constru€d as an imp€diment In any amicable

settlem€nt betseen the padies

List on 23d septemb€r 2016.
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